Annexure-1
Name of the Corporate Debtor: Payabhi Payments Pvt. Ltd. - in CIRP; Date of commencement of CIRP: 15.10.2024; List of creditors as on: 20.06.2025
List of Secured fi to any class of creditors
Details of claim received Details of claim admitted Amount
Q@ ’ Amount of :““::;l Amountof | Amount of
No. Name of creditor Date of receipt | Amount claimed | AMOUnt of claim Nature of clai Amount covered | Amount covered D"""s_":' Whether related| % of voting |contingent| y o Sy | claimnot | - claim under | Remarks, if any
ate of receipt | Amount claim admitted ature of clatm by security interest| by guarantee ’I;n“‘e":e"} party?  |sharein Coc| claim |7ty T admitted verification
) set off
NIL - - B - - N B B R N
Total: - - - - - - - - - N N
Annexure-2
Name of the Corporate Debtor: Payabhi Payments Pvt. Ltd. - in CIRP; Date of commencement of CIRP: 15.10.2024; List of creditors as on: 20.06.2025
List of Uj d fi ial creditors belonging to any class of creditors
Details of claim received Details of claim admitted Amount
a0 Amount of| .:fu::;l Amountof | Amount of
o Name of creditor Amount |, . o ing | contingent claimnot | claimunder | Remarks, if any
No. Date of receipt | Amount claimed Amount of claim admitted Nature of claim covered by | " "e::‘:“';'“‘ed ) 1(: l"::‘g‘;‘é claim "“m“:‘ ‘l‘:‘ admitted verification
arantee - N
e set off
NIL - - - - - - - - - -
Total: - - - - - - - - - - N
Annexure-3
Name of the Corporate Debtor: Payabhi Payments Pvt. Ltd. - in CIRP; Date of commencement of CIRP: 15.10.2024; List of creditors as on: 20.06.2025
List of Secured fi ial i (other than fi ial creditors ging to any class of creditors)
Details of claim received Details of claim admitted A';""““
s Amountof| | Amountof | Amount of
o Name of credit i tingent Taim not Taim und Remarks, if any
No. ame of creditor ) Amount Amount of X Amount covered | Amount covered | 2 |\ cther related| % of voting | " E™ | dues, that| <M RO claim under emarks, it any
Date of receipt " " A Nature of claim L Security ! claim admitted verification
claimed claim admitted by security interest| by guarantee Interest party? |sharein CoC may be
nteres set off
NIL
Total: - - - - - - - - - - N




